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THE HON’BLE NATIONAL GREEN TRIBUNAL (S2)

AT: CHENNAI

MEMORANDUM OF APPLICATION

(Under section 18(1) read with Sections 14,15 of National Green Tribunal Act, 2010)

Between:

IN

APPLICATION NO. 75/ 2022

Sirassu Venkanna

S/o Maisaiah, Aged 42 Years

R/O Peraboinagudem village, Nagaram mandal,
Suryapet Dist, Telangana-508279

AND :

The Union of India & 5 others.

...Applicant

...Respondents

Sl.No

PARTICULARS

P.NO

Counter with affidavit

2-7

Annexure-1: True copy of the proceeding
No. A1/1328/2022 Dt 13.06.2022 issued
by District Level Sand Committee of
Yadadri-Bhongir Dist.

8-9

Mandal Revenue officer, Addagudur
Permit No.-01/2022-23 Dt: 23.06.2022

Annexure-lI: True copy of Permit issued by

10

Annexure-lll: Abstract of sand quantity
received from Laxmidevi kalwa quarry to

the Baswapur reservoir Stock yard

11

Annexure-1V: Google image of allotted

sand quarry for Baswapur reservoir

12

Annexure VI — Sand Procurement Way
Bills

13-46

H.Yasmeen Ali

Counsel for the state of Telangana

1/
Exect% Engineer
Irrigation Division No.09

Bhongir, Yadadri-Bhongir Dist..
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL (82)
AT: CHENNAI
MEMORANDUM OF APPLICATION
(Under section 18(1) read with Sections 14,15 of National Green Tribunal Act, 2010)

IN :
APPLICATION NO.75 [ 2022

Between:

Sirusu Venkanna

S/o Maisaiah, Aged 42 Years

R/O Peraboinagudem village, Nagaram mandal,

Suryapet Dist, Telangana-508279
...Applicant

AND :

The Union of India & 5 others.
...Respondents

REPLY AFFIDAVIT FILED BY 6" RESPONDENT

I, Md.Khursheed Moinuddin, S/o Md.Ghouse Moinuddin , aged 56 years,

Executive Engineer, Irrigation Division No.08, Bhongir, Yadadri-Bhongir do hereby

solemnly affim and sincerely state as follows:

Brief facts of the case:

It is to submit that, the Government of Telangana have accorded

administrative approval for the Construction work of “Kaleshwaram Project

Formation of Baswapur Reservoir of 11.39 TMC near Baswapur(V), Bhuvanagiri (M),

Yadadri-Bhuvanagiri District. The total requirement of Sand for completing the

construction of Baswapur Reservoir is estimated to about 10.20 Lakh Cubic metres.

The Sand is being procured from different quarries in the vicinity of Project from

ious rivers duly obtaining the permission ff9m competent authorities. The Sand
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Irrigation, Mines &

procurement is monitored by the coordination of Revenue,

Geology, Ground water and Police Department officials. [n cas€ the quarry 1S

maintained by TSMDC Ltd , they will also monitor the excavation and transportation.
The requisition was made to the District collector, Yadadri-Bhuvanagiri Dist for

allocation of sand for a quantity of 30,000 cum to meet immediate requirement for

progressing the ongoing project works. Subsequently the District Collector vide

Annexure-1 has accorded permission for 20,000 Cum to extraction within a period of

45 days or completion of quantity whichever is earlier. Accordingly, the requisite

Seigniorage fee and other charges were paid for 5,000 Cum in 1% spell out of the

sanctioned 20,000 Cum. The Tahasildar, Addaguduru(M) has accorded permission
for 5,000 cum as 1% spell for extraction of sand from the specified area in Laxmidevi

Kalwa village vide Annexure-I!.

After the permission was accorded, the extraction of sand was commenced
on 25.06.2022 and continued up to 02.07.2022. Only 34 Nos of vehicles were loaded
during this period out of 5000 Cum permitted in 1% spell a cumulative quantity of 716
Cum was only ;excavated and the same was received to stock point of Baswapur
Reservoir. The Day wise sand extraction Receipts are mentioned in Annexure-lll. No
extraction sand was taken up since 03.07.2022. Due to heavy floods in the river the

extraction of sand was not possible and transportation was stopped from 03.07.2022

to till date.

Reply to Para: 1

The permission was accorded to extract sand within the demarcated area, the
GPS Co-ordinates which were mentioned in the Permit letter issued by Tahasildar
( Annexure-lll) for a quantity of 5,000 Cum in 1% spell for exclusive utilisation for
works i.e Formation of Baswapur reservoir and its canals.
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The map annexed by the applicant indicates that the Laxmidevi kalwa of Addagudur
(M), Yadadri-Bhongir District is sharing its borders with Nalgonda Dist and Suryapet
dist. The permission accorded for extraction of Sand is allocated with GPS
coordinates is within village boundary of Laxmidevi kalwa village of Addagudur (M),
Yadadri-Bhongir District.

Reply to Para: 2

In this para the applicant has specified the contents mentioned in the District
Collector& Chair Person, DLSC Proceeding No. A/1328/2022 Dt 13.06.2022
permitting to e>xtract 20,000 Cum of sand from Bikkeru vagu of Laxmidevi kalwa of
Addagudur (M), Yadadri-Bhongir. The area allocated for extraction of sand is
demarcated based on geo-coordinates mentioned in Tahisildar, Addagudur Permit

N0.01/2022-23 dt: 23.06.2022. The area allotted for Sand extraction to baswapur
reservoir is earmarked in Google image. (Annexure V)

Reply to Para: 3

The sand quarry was being operated under the strict supervision of panchayat
Secretary and Village Revenue Assistant (VRA) of Revenue Department. The VRA
verifies the GPS of vehicles before entering into the quarry with the vehicles list
submitted by Executive Engineer, the transit pass will be issued and allow vehicles
for loading. The list of loaded vehicles is entered in Sand Loading Register
maintained at sand quarry, the VRA communicates the list of loaded vehicles to the
Irrigation department through whatsapp ( A sand monitoring group created for
effective monitoring of sand loading and transportation).

The concerned officer on duty Assistant Executive Engineer of Irrigation
ck the loaded vehicles on GPS till the vehicles were reached to

Department will tra

the stock point of Baswapur reservoir and after the vehicle reaches the stock point

ects the transit pass and unload the sand at stock point.
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These unloaded vehicles are entered in sand Receipt register maintained at

stock point. The quarry had been also inspected regularly by the officers of this

office. The depth of extraction of sand was made up to 1m only and no deepeér

excavation was made. The photographs annexed in the affidavit are vehicles that

were engaged for transportation of sand from quarry to Baswapur reservoir stock
point. The dozer engaged to maintain the earth roads regularly leading to quarry
from main road. Hence, the allegations made by the applicant in this para are false
and baseless.

Reply to Para 4:

It is submit that the extraction of sand was being strictly carried within the

stipulated time i.e between 6 am to 6 pm and vehicles were not engaged beyond the

specified time limits.

In respect of the letter addressed by the Project officer, TSMDC regarding the
Quarry in Sy.No. 351/1 and Sy.No.353/7 of P.Singaram vilage of Addagudur
(M)having an extent of Acl- 39 Gts and Ac 2- 10 Gts respectively belonging to
Pattedars of Sri. Chamala Sri. Harsha and Sri. Chamala Narsaiah. The TSMDC has
made an agreement with the Pattedars for De casting the Sand from their Patta
lands as stated by the Project Officer, TSMDC in his letter
No.TSMDC/SUR/Sand/2022 Dt 28.06.2022. The Quantity of sand to be extracted
from the said Sy.Nos is 49,820 Cum with a depth of 3.27m. This quarry is
y the TSMDC in collaboration with the Pattedars and is not concerned

maintained b

with the area allotted for Sand extraction to Baswapur Reservoir Project,

The extraction of sand for Baswapur reservoir was commenced after

0t/
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obtaining necessary approvals from the District Level Sand Committee.The area

allotted for extraction of Sand to Baswapur Reservoir is about 28 Acres. The depth of

excavation permitted is 1.0m. The extraction of sand was commenced on
25.06.2022 and continued up to 02.07.2022 in the area allocated for Baswapur
Reservoir upto a depth of 1.0m only. The Baswapur allotted quarry area is not
concerned with the Quarry maintained by TSMDC. The allotted Sand Quarry area for
this Baswapur Reservoir projeét is adjacent to the TSMDC maintained quarry in
collaboration with Pattedars. No encroachment was made in to the Private Quarry

maintained by TSMDC.

Hence the allegations made by the applicant in this para regarding
unauthorised excavation of Sand being done without proper permission and way bills
is false and baseless.

Reply to Para 5:

It is submitted that, the extraction of sand was made up to a depth of 1m only.
No deep excavation was made since beyond the depth of 1.0 m the water table in
the stream was encountered and it is not possible to excavate deeper. So far only
716 Cubic metres of Sand is only extracted from the allotted quantity of 5000 Cum
permitted in 1% Spell. Since no deeper was made there is no possibility of entering

the Polluted Musi River into the Bikkeru vagu as apprehended by the applicant.

Reply to Para 6:

It is submitted that, the village roads that were utilized for movement of

vehicles are repaired and maintained regularly. A dozer was engaged continuously
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for repairing the undulations that arise due to vehicle movement, No such compliant

nes as

were received regarding damage of agriculture pumps, Motors and pipeli

alleged by the applicant. However, all precautions are taken and necessary

measures are taken to avoid damage to the Agriculture Pipelines.

Reply to Para 7 & 8:

It is submitted that, the extraction is done from the specified area only and the

transportation of loaded vehicles was GPS tracked until the vehicles unloaded at

Stock Point in Baswapur Reservoir. The Extraction and transportation was

supervised in coordination with Revenue, Irrigation, Mining and Police departments.

Hence the allegation made by the applicant regarding diversion of vehicles is

his own contentions which are false and baseless.

VERIFICATION

I, Md. Khursheed Moinuddin S/o. Ghouse Moinuddin, aged 56 years, Occ:

Executive Engineer, Irrigation Division No.09, Bhongir, Yadadri-Bhongir , do hereby

declare that the facts stated in'the above paras are true and correct to the best of my

knowledge, belief and information. Hence, verified on this the 15™ day of July 2022.

0 el

Bhongir DEPONEN
Dt 15 July 2022 Executive Engineer
e Irrigation Division No.0S,

Bhongir,Yadadri-Bhongir Dist.
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GOVERNMENT 0
PROCEEDINGS o F TELANGANA

) ! THE DISTRICT COLLECTOR & CHAIRPERSON,
DISTRICT LEVEL SAND COMMITTEE, YADADRI BHUVANAGIRI DISTRICT
Present: Smt. Pamela Satpathy, 1.A.S

Pioceedings No, E? 2754/2020 Dated.13.06.2022.

Sub:- Sand —Telangana State Sand Mining Rules, 2015 - Identification of sand ir}
Bikikeru vagu of Laxmidevi Kalva Village of Addagudur Mandal — Yadadri
Bhuvanagiri District ~ continuation Permission accorded — Orders — Issued.

Ref:- 1, G.0.Ms, No. 3, Industries, Commerce (Mines-1) Dept., Dt: 08-01-2015.

2. G.0.Ms. No. 15, Industries, Commerce Dept., Dated: 19-02-2015.

3. Govt. Memo No. 1562/M.1(1)2016-1 (Ind. & Comm., (Mines-I) Dept., dated:
17-03-2016.

4. This office proceeding No.E2/2754/2020. Dt:19.04.2022. )
5.The Executive Engineer, I&CAD, Irrigation Division No.09, Bhongir
Lr.No.EE/lD.9/Bngr/Baswapurreservoir/Sand/2022—23/638, Dt:02.06.2022.

6. Note Approval of the District Collector, Yadadri Bhuvanagiri, Dt:09.06.2022.

*% ok k¥

ORDER:-

The Government vide reference 1% cited have formulated Telangana State Sand Mining
Rules - 2015(TSSMR'2015) to regulate the mining and transportation of sand in the state of

Telangana and for the purposes connected therewith. Subsequently, the Government vide

references 2™ and 3™ have made certain amendments to the Telangana State Sand Mining

Rules Rules-2015. In the reference 3% cited, the government have issued model guidelines for

regulation of extraction of sand for local use in I, IT & III order streams, as per Telangana State
Sand Mining Rules — 2015.

In the reference 5™ cited, the Executive Engineer, I & CAD Department, Irrigation
Division No.09 has submitted the Govenrment Of Telangana have accorded administrative
approval of Rs.1751.00 Crores for the work of Kaleshwaram Project

“Formation of Baswapur
reservoir with 11.39 TMC at Baswapur (V) of Bhongir Mandal.

Further, he has submitted that, accordingly the agency has started the work duly
mobilizing huge men and machinery and work is in good progress. The total quality required for
the subject work cited is about 10.20 lakh cubic meter. Nearly 4.70 lakh cum of sand procured

from various quarries in Nalgonda, Suuryapet & Yadadri Bhuvanagiri and utilized in the work of

formation of Nursimha Sagar (Baswapur Reservoir). Further, he has submitted that, now the

immediate requirement is 30,000 cum of sand for reservoir works in order to take up the
strengthening of bund and complete the work within target period and requested to arrange
30,000 Cum from the in Bikkeru vagu of Laxmidevi Kalva Village of Addagudur Mandal,

In view of the above circumstances, the permission is hereby accorded to the Tah

sildar,
Addagudur Mandal for extraction and transportation of sand from

the above approved sand
reach for a quantity of 20,000 Cum for a period of one and Half montt only or

completion of the quantity whichever is earlier for exclusively Government works for

Kaleshwaram project of Baswapur Reservoir only subject to the following conditions:-

1. The sand extraction shall not be conducted beyond the permitteq area angd

depth.
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The extractj
raction of sand shall be under strict supervision of panchayath secretary /
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ar - ) :
ound the specified sand bearing area before commencing the operations:

4. The extraction of sand shall follow the rules of Telangana State Sand M8

Rules 2015.

¢ concerned by paying

The EE, Kaleshwaram project shall apply before the Tahsilda
District Mineral

0% towards DMFT(

requisite amount of seignior age fee & others in addition to 3
ration Trust) on S.fee and

Foundation Trust) on S.fee, 2% towards SMET (State Mineral Explo

2% Income Tax on S.fee. The Tahsildar shall collect the above requisite amounts and issue

instructions to the concerned Panchayat Sacretary duly enclosing the receipt in lieu of payment

yat Secretary concerned shall issue

of amount for the required quantity of sand. The pancha

waybills to the applicant on receiving the receipt and instructions from the Tahsildar.

The sand excavation, loading and transportation should be done in day time only i.e

6.00AM to 6.00PM. Any transportation noticed in the night will be treated as illegal and will be

seized. The administrative expense amount to be remitted in District Walta Authority (DRDQ),

Yadadri Bhuvanagiri account separately and this amount will be spent for printing of way

bills/receipts and other regulating works in reaches and transportation.

The order is liable for cancellation, if found that it was issued grossly on mistake of fact,

suppression of information etc., without giving any further notice.

//By Order//

D/\/\/\){JOLW/'
Additional Collector (R

Yadadri B\h"/ vnanyx?/
To

The Tahsildar, Addagudur Mandal for necessary action,

Copy to the Executive Engineer, I&CAD, Kaleshwaram Project for necessary action.
Copy to the Deputy Director, Ground Water Department for necessary action.

Copy to the Asst.Director of Mines & Geology, Yadadri Bhuvanagiri for necessary action.
Copy to the Dy.Commissioner of Police for information and take necessary action




GOVERNMENT OF TELANGANA
Permit for Dispatch of Sand

Permit No.1/Sand/LD Kalva/2022 Dated 23-06-2022

Pormit 1e hereby pranted 1o [ xecutive Eapineor, | B CAD treip

aton Division N6 09, Bhangin to
- dl\nalfh of Sand trom the Speaified Sand heaning arca within the Gon roacchoatesi N 1/7)1 ag 19‘5

| I"’?b 36 a2 T‘Nll‘l 8 K6 | 74" 26 339311 N 1770 H./Ll/”}(;'ﬂ// ﬂf!ll’l)l)/?l‘]?ﬁ
. aa 69 5 N7 ‘l(Udhl/‘l)h 5740 (1Nl/)|011'-/l/'))(;")')"l 7.M17°21 2315 F/’))64Il3
SINC17"21 28 99 (79”26 ad 74 situated in the limits of Laxmi Devi Kalva Village, Addagudur Mandal,

Yadadri Bhuvanagiri District in tonsideration ol payment of Seigniorage fee The Collactor & District

Magistrate  has  given order to  de- casting of sand from the abave subject  area  vide

Procd.no.£2/2754/2020, dt.13.06.2022. Executive Engineer, | &CAD Irrigation Division N0.09, Bhongir
has requested to permit to lift the 5,000 Cum of sand vide Lr.No EE/Dn.9/Nrusimha

saer:jf/BNGR/S/\ND/2022~23/LD kalwa/699, dt.14.06.2022. This permit is granted subject to the following ,
conditions: |

1. The permit is valid from 25.06.2022 to 09.07.2022 (15 days) only or completion of the
quantity whichever is earlier.

The permit is valid only for 5,000Cum of Sand.

The permit is valid only for vehicles with active GPS device.

Other than the listed vehicles are not allowed for loading.

The permit holder shall inform the details of the loading on daily basis.
The permit is not transferable.

v w e W

The permit shall be surrendered after the quantity noted therein is dispatched within one

day after last consignment of dispatch along with the dispatchparticulars etc.

8. The permit holder shall maintain Production & Dispatch Register at the allotted sand bearing
area de-casted with the details of destination, quantity, vehicle number, date of dispatch
and time etc.

9. Panchayat Secretary, Laxmi Devi Kalva(V), Addagudur(M) Shall monitor the way bills.

10. Loading of sand shall be as per the approved capacity of vehicle.

11. Transportation of de-casted sand from specified area to the Consignee.

12. The sand extraction and transportation shall be permitted in day time between 6.00 AM
to 6.00 PM only.

13. The de-casting operations from the specified area as per the conditions mentioned in the
collector order and guidelines issued by the District Collector from time to time.

14. The permit holder shall comply with all conditions scrupulously. Vg

/01} hsnldar/

Addagudur Mandal

To
The Executive Engineer, | & CAD, Irrigation Division No.09, Bhongir, Yadadri-Bhuvanagiri District.

Book No. 1 to 6,5.No.1 to 300 @ 16.5 Cum = 4,950Cum.
permit is valid from 25.06,2022 to 09.07.2022 (15 days) only or completion of the quantity whlel\wer is

earlier.

.fCﬂP’I Si-'bmlm’-d C ' h iri for favour of kind
: Collector & District Magistrate, Yadadri-Bhuvanagiri for favou

e tcgllectgr,\‘adadrl-ahuvanaglrl for favour of kind ln[fam!lgn
i Aines & N ‘

& Drblisei of
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Abstract ,
QUaOf - quantity received from Lamdevikalwa
Ty to the Baswapur reservoir Stock Point

\
S.No Date No.of Vehicles Recived in

] used cum
1 25.06.2022 7 152
2 26.06.2022 8 172
3 01.07.2022 11 232
4 02.07.2022 8 160
Total 34 716

U2
Executlve Engineer
Irrigation Division Nn. O

BUANGIC, Yadaari BEuvanaa s Dist-3)
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GOVERNMENT OF TELANGANA
YADADRI BHUVANAGIRI DISTRICT

TRANSIT FORM FOR SAND
Pc'“rm'l} NU -—I/Sar\d/),o 22
Transit FormMNo. | Book No. 1
Order No. & Date of Permission issued by Tahasildar ADDAGUDUR
1. Name of the Work . Kaleshwaram Pro;ect%wf%v Q&"‘ “e
2. Name & Address of tha Consignee  : Executive Engineer Basavapuam
kAl eshwayem Pn{)?( F
3: Location of the Sand Arza : Laxmi devi kalva
a) Name of the Stream : Bikkeru Vagu
b) Village : Laxmi devi kalva
c) Mandal : Addagudur
4 Desﬁnation © ¢+ Kaleshwaram Project Baswapur ReserviorYadadr Bhuara
5. Date & Time Of Issue : QSl 06‘2022
6. Vehicle No. :TC 30 T 6933
7 Quantity Y
8 Cubic Meters : 2om3

Ny a8
\»\ \‘,:-‘\_) ‘

Signature of the Consignor / ~~ Signature of the
Authorized Person A
thority
ISSUIn?ng

MAUAY 4’“' i

Conditions : Yadadri Bhongiri (018

1. Overwriting in any form in the way bills makes It invalid

2. The driver shall carry the Original copy of the transit form and hand §

3. The Duplication copy of the Transit form and the book shall be returp
book is exuausted.

tover to consignee,
ed to the concerned authority after t!

———
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NT OF TELANGANA

YADADRI BHUVANAGIRI DISTRICT
TRANSIT FOI}M FOR SAND

Péwm'.l NO - |

Transit Form No. ¢

Order No. & Date of Permission

% Name of the Work 3

2. Name & Address of the Consignee Executive Engineer Basavapuam
[ Al eshwoyom P“Jé’ (}

8 Location of the Sand Arza + Laxmi devi kalva

a) Name of the Stream
b) Village

c¢) Mandal

Destination

Date & Time Of Issue
Vehicle No. -

Quantity
Cubic Meters

\w
Signature of the Consignor/
Authorized Person

Conditions @

1. Overwriting in any formi

3. The driver shall carry the

3. The Duplication copy of the
book is exuausted.

Original copy 0

n the way bills m

Transit form an

Sand l 2007
Bdok No. 1
issued by Tahasildar ADDAGUDUR

-
Kaleshwaram Project [ yweopny Qek“”

Bikkeru Vagu
Laxmi devi kalva

Addagudur

+ Kaleshwaram Project Baswapur Resernvior,Yadadr Bhuvanagin st

: «deé\'}-b)i"
1 T¢ 0F UK 1229

Y
:‘)/Oml

e
oY

Lo gt Ly
_- Signature of the |
l : 7 - § . ,‘ ),
. u’nq“q Mhont}’l i1at.)
vadadri ghongitt e

i+ &

”

akes it invalid ,
f the transit form and hand it over to consignee,

4 the book shall be returned to the concerned authority after the

e —
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GOVERNMENT OF TELANGANA
YADADRI BHUVANAGIRI DISTRICT

TRANSIT FORM FOR SAND
L Pe‘m‘h{ N\)A—tl Land 17“07’% . 1
Transit Form No. o Book No.

Order No. & Date of Permission issued by Tahasildar ADDAGUDUR
Kaleshwaram Project 2ol tueorfM T Resexvicy

, Name of the Work
2. Name & Address of the Consignee  : Executive Engineer Basavapuam
" el ;
|<eleshwaram P
3. Location of the Sand Area : Laxmi devi kalva

a) Name of the Stream Bikkeru Vagu

b) Village Laxmi devi kalva
c) Mandal Addagudur
4. Destination : Kaleshwaram Project,Baswapur Reservior,Yadadri Bhuvanagini Dist
5. Date & Time Of issue > ZL&”Ué ('7437,2 :
6. Vehicle No. T 09 Yk €379
7. Quantity | [
8. Cublc Meters : Qum?

e

Signature of the Consignor/
Authorized Person

Conditions :

,‘f?é:ob Y

/,Slgnaturé, of the
Jdssuing Authority |
Yadadri Bhongiri (0se }

1. Overwriting in any form in the way bills makes it invalid

2. The driver shall carry the Orlginal copy of the transit form and hand it over to consignee,

3. The Duplication copy of the Transit form and the book shall be returned to the concerned authority after the
book is exuausted,
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GOVERNMENT OF TELANGANA
YADADRI BHUVANAGIRI DISTRICT
TRANSIT FORM FOR SAND

‘)(’Ymi} Ne »l/ (a '\([/ oLk

O N d qugk No. 4

Transit Form No.
ADDAGUDUR '

Order No. & Date of Permission issued by Tahasildar
&gcyaﬂm‘f

1. Name of the Work . Kaleshwaram Project [ZeAw eput
2. Name & Address of the Consignee  : Executive Engineer Basavapuam

1< ] e ghwaream y)w'd‘cd

3. Location of the Sand Area . Laxmi devi kalva

a) Name of the Stream : Bikkeru Vagu

b) Village : Laxmi devi kalva

¢) Mandal : Addagudur
4. Destination © i Kaleshwaram Project,Baswapur Reservior,Yadadr Bhuvanagin Dist
5. Date & Time Of Issue : QSIOG [7/0’/)’ ‘
6. Vehicle No. T e ve 13u9
7. Quantity - : 1
8. ‘Cubic Meters : L Qum?

\C/v(\ ‘:lﬂ/m ;,5,-:;\‘“’* g 3
Signature of the Consignor/ ngnz:tura 27(1(‘;‘7& .: ’
Authorized Person Iss inn q A u berlrx : ")

141 al Gaadiie s
Conditions : Y

1. Overwriting in any form in the way bills makes it invalid

2. The driver shall carry the Original copy of the transit form and hand it over to consignee

3. The Duplication copy of the Transit form and the book shall be returned to the m““mm‘ i
book is exuausted. authority

after the
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GOVERNMENT OF TELANGANA
YADADRI BHUVANAGIRI DISTRICT
TRANSIT FORM FOR SAND
PC’,XM"{NOJ\ ,Sanc) ")/Oll '

el

Transit Form No. Y Book No. 7
Order No. & Date of Permission issued by Tahasildar ADDAGUDUR |
1. Name of the Work : Kaleshwaram Project BaAwafuf R&?CXVJDV

2. Name & Address of the Consignee  : Executive Engineer Basavapuam

kalethwavam PVUJC ot

S Location of the Sand Area ¢ Laxmi devi kalva
a) Name of the Stream : Bikkeru Vagu
b) Village : Laxmi devi kalva
¢) Mandal . Addagudur
4. Des tination : ¢ Kaleshwaram Project Baswapur Reservior,Yadadr Bhuvanagin Dist.
5. Date & Time Of Issue : 24 [ob ! w21
6.  Vehicle No. TC oS ve 611)
7. Quantity | I
8. Cubic Meters | L Qumd
IR * P
Signature of tha/Conslgnor/ ,)'Siéﬂﬂfyfé.bt the |
Authorized Person /f?.lr"-‘U”ﬂQAUthdfit}? ‘

i sdadyl Bhonairt (Ust.
Conditions : Yadadsl Bhonglri (Uistl)

1. Overwriting in any form in the way bills makes it invalid

2. The driver shall carry the Original copy of the transit form and hand it over to consignee,

3. The Duplication copy of the Transit form and the book shall be returned to the concerned authority after the
book is exuausted. ‘ '
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GOVERNMENT OF TELANGANA
YADADRI BHUVANAGIRI DISTRICT
TRANSIT FORM FOR SAND
me'.’c NO ~) }_Qam) {wu'
Transit Form No. b Bdok No.
Order No. & Date of Permission issued by Tahasildar ADDAGUDUR
Kaleshwaram Project Badwaapuy

e ———————

1
A

Qf v oy

1. Name of the Work
2. Name & Address of the Consignee - Executive Engineer Basava puam
: kaleshwavarm P“DJ{E}
3 Location of the Sand Arca . Laxmi devi kalva
a) Name of the Stream Bikkeru Vagu ;I
b) Village Laxmi devi kalva i
c) Mandal Addagudur \
4, Destination : Kaleshwaram Project,Baswapur ReserviorYadadn Bruvanagin C'sz,"'\
5. Date & Time Of Issue %A )OL l o1t - 1
6. Vehicle No. :Ts 2o T 4817
A Quantity ly
8. Cubic Meters : Qo>
e 5 <
Signature of the Consignor/ - Signatura of the
Authorized Person 7 [$suing Authority
—/”:O\;;t \: ._)\' ‘al i\‘*) e
Conditions : Vad adet Shongin {Dist)
1. Overwriting in any form in the way bills makes it invalid
2. The driver shall carry the Original copy of the transit form and hand it over to consignee,
3. The Duplication copY of the Transit form and the book shall be returned to the concerned authority after the
book is exuausted.

—————
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YADADRI
TRANSIT FORM FOR SAND
/94/\*“7‘ O Ol ,_f)/*cé ~leory
Transit Form No. 7/ BofKNo. 1
Order No. & Date of Permission issued by Tahasildar ADDAGUDUR
1. Name of the Work . Kaleshwaram Project /o9 low ‘QUA
2. Name & Address of the Consignee - Executive Engmeer BasavapG
IQ@/QQAWRQM ’)((‘ =y
3. Location of the Sand Arza . Laxmi devi kalva
a) Name of the Stream . Bikkeru Vagu
b) Village . Laxmi devi kalva
¢) Mandal Addagudur
4. Destination : Ka!eshwaramjrolect Baswapur Reservior, Yadadn Bhuvanagn Cist
5. Date & Time Of Issué 94 /6l 20))
. — a
6. Vehicle No. i ¢ o5 UP 814
7. Quantity [ L5
i S '
8. Cubic Meter. 20,1 y,
e
Z‘ v /5 S
Sig n/ tw o‘bf tha/Conslgnor/ l naf“f:;f ”’;’
ng Auther
Authorized Persont cxsfw rdur ?..’V
Conditions : ‘/Jtmth Bhongyir uu::l}
ondalt .
i pills makes it invalid
1. Overwriting in 80Y ror;::;)t:;;i::lycop)’ of the transit form and hand it over to consignee,
" }":e gﬂV:f 5:‘:: ch:Jr;of the Transit form and the book shall be returned to the concerned authority after the
¢ Duplicati
/,

GOVERNMENT OF

30
book is exuausted.

Orginal-White / Duplicate-Pink

TELANGANA
BHUVANAGIRI DISTRICT

1
|
i
|
1
|
|
|
|
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Orginal-White / Duplicate-|

GOVERNMEN
YADADRI BHUVANAGIRI DISTRICT
TRANSIT FORM FOR SAND

’T)(%‘.YM,I l'N\:‘) - S“/”KJ {Z/()?"l '

Transit Form No. o Bdok'No. 1

Order No. & Date of Permission issued by Tahasildar ADDAGUDUR

vyr 4 . 1.1 & T it
Conditions : Yiagodel Bronoin (Gt

1. Name of the Work Kaleshwaram Project [Zaswape? 222y
2. Name & Address of the Consignee  : Executive Engineer Basavapuzam
k,d,ufq W AY VD PYD\P b
8 Location of the Sand Arza : Laxmi devi kalva
a) Name of the Stream : Bikkeru Vagu
b) Village : Laxmi devi kalva
¢} Mandal : Addagudur
4. Destination : Kaleshwaram Project,Baswapur Reservior,Yadacn Shuvani
5. Date & Time Of Issue 124 )e 4 \?/D'LL : |
E. Vehicle No. :TS 2o T €323 |
F§ Quantity oy :
2. Cubic Meters : Dom> ‘
' |
Signature ol 'thé Conslgnor/ Stgnyury qfghe ’
Authorized Person < [lssyleg Agthertty), !
|
|

1. Overwriting in any form in the way bills makes It nvalid
2. The driver shall carry the Original copy of the transit form and hand it over to consignee
> A ]

book is exuausted.

|
3. The Duplication copy of the Transit form and the book shall be returned to the concerned authority after the }
|
|

—
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GOVERNMENT OF TELANGANA
YADADRI BHUVANAGIRI DISTRICT
TRANSIT FORM FOR SAND

Pem}l Nb-| ! Cand lzm/L '

-~ o~

Transit Form No. 3

b

{\, 7
Book No.
Order No. & Date of Permission issued by Tahasildar ADDAGUDUR 0. "

£ YV(D
1. Name of the Work Kaleshwaram Project [3a3wWap ¥ ‘

2, Name & Address of the Consignee  : Executive Engineer Basavapuam

{<xale shwavom PWI( A

3. ’ Location of the"Sand Area : Laxmi devi kalva

a)'Name of the Stream Bikkeru Vagu

b) Village Laxmi devi kalva

¢) Mandal Addagudur
4. Destination : Kaleshwaram Project, Baswapur Reservior,Yadadn Bhuvanagiri Dist.
5. Date & Time Of Issue 1248 toL l 2002
8. Vehicle No. TS 0% Up 23y1
7. Quantity 1y
8. Cubic Meters : 20w’ -

’/'//
Signature;pf tm:onsignor/ P Signature p{‘{hé

Authorized Person g plSsping Apithory

Conditions : /

Yadadrl 8hongiri (Dist.)
1. Overwriting in any form in the way bills makes it invalid

2. The driver shall carry the Original copy of the transit form and hand itover to consignee,
3. The Duplication copy of the Transit form and the book

shall be returned to the toncerned authority after the
book is exuausted.

—————
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Orginal-White / Ouplicate-Pink

E GOVERNMENT FTELANGANA
5 YADADRI BHUVANAGIRI DISTRICT
| - TRANSIT FORM FOR SAND
§ | , | PevmvaO-I)SancJ’w)z»
z- ?'.i \ Transit Form No, 10 | Bdbk No. 1
%}éﬁ Order No. & Date of Permission issued by Tahasildar ADDAGUDUR
;vé 9 Name of the Work - = Kaleshwaram Project (Basi AP gﬂc‘“\b‘"
17 ‘I'J 2. Name & Address of the Consignee Executive Engineer Basavapuam
I<adeshwavam Prm\)/c‘cL
3. Location of the Sand Aria  Laxmi devi kalva
a) Name of the Stream ¢ Bikkeru Vagu_
b) Village : Laxmidevi kalva
¢) Mandal ! Addagudur
4 Destination : Kaleshwaram Project, Baswapur Reservior,Yadadri Bhuvanagin Dist
5 Date & Time Of Issué :2&\0&\7/01,1,-
6. Vehicle No. 718 b3 ug I
7 Quantity N NS
3 Cubic Meters :2um®
A T
\proler gl
Signature afAtie Consignor/ /Iféir;j‘tgjz ;f ;_r{e
Authorized Person Agyd 9‘ 4 ﬂ",‘%l
Conditions - | A S Yadadii Bnongiri (Uist)
e et bt v g, f
3. The Duplication copy of the Transit form and the book shall be returned to the toncerned authority after the
book is exuausted. J
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TELANGANA
YADADRI BHUVANAGIRI DISTRICT

TRANSIT FORM FOR SAND
X | P(?Y“W\l\'ll NO~I)gnncJ[7A;LL'
Transit Form No. 1 1

Order N

ng'k No. 2

0. & Date of Permission issued by Tahasildar ADDAGUDUR

1. Name of the Work Kaleshwaram Project gcuh)ckpqv Qeie’rvi\}‘/

2. Name & Address of the Consignee - Executive Engineer Basavapuam
kalg,xhwamm PYC‘J—(C}
i 3., Location of the Sand Arza : Laxmi devi kalva
; a) Name of the Stream : Bikkeru Vagu
i b) Village : Laxmi devi kalva
f ¢) Mandal Addagudur .
4. Destination : Kaleshwaram Project,Baswapur Reservicr Yadadsi Bruvanagin Dist. |
5. Date & Time Of Issue (2t ‘ & ' w2
6. Vehicle No. | :I¢ 03 UK 234y
7. Quantity D1
8. Cubic Meters P Rum’

(/Qo-a\m \1)"‘&7‘ | = ——y

Signature of the Consignor/

Signatura of the
Authorized Person

‘
N

/’ { a1 Nil SLA|
ssulng Author
»(\ S anus {39\“‘“\

y ":. & tra Di '..‘
Conditions : Yadadii Bhoagiti(Dist
L. Overwriting in any form in the way bills makes it invalid ‘
2. The driver shall carry the Orlginal copy of the transit form and hand it over to consignee,

3. The Duplication copy of the Transit form and the book

shall be returned to the concerned authority after the

book is exuausted.

e,

S s
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GOVERNMENT OF T FLANGANA
YADADRI BHUVANAGIRI DISTRICT
TRANSIT FORM FOR SAND
D tm| v |)Qnml{l«ﬂ.-)
o 0 x
Transit Form No. 12 ét)ok No. =«

Order No. & Date of Permission issued by Tahasildar ADDAGUDUR

)
1. Name of the Work Kaleshwaram Project P)a)me"J / Ef ey

2, Name & Address of the Consignee  : Executive Engineer Basavapuam

Kalethwavam rW\} el

3. Location of the Sand Arca : Laxmi devi kalva

a) Name of thé Stream : Bikkeru Vagu

Vehicle No. TE 20 T £539

Quantity

0 N O b

sy
Cubic Meters il RN
QW&*"’ — : S
. ) T P
Signature of the Consignor / , T RIQnatueeo! the
Authorized Person “Issuine

Conditions : Yadadil Chongure et
1. Overwriting in any form in the way billy makes it invalid

2. The driver shall carry the Orlginal copy of the transit forg, and hand it over to

3. The Duplication copy of the Transit form and the book
book is exuausted. ‘

consigaee,

Shall be returned 1o the concerned authority after the

L

e —n.

f

3
b) Village ¢ Laxmidevi kalva \
¢) Mandal Addagudur ‘\
Destination * Kaleshwaram Project Baswapur Reservior,Yadadn Bhuvanragin D i
Date & Time Of Issue : ’)6)0{]‘2/07,), .




GOVERNMENT OF TELANGANA
YADADRI BHUVANAGIRI DISTRICT
TRANSIT FORM FOR SAND

P(’Wn-' }’ND"] Sm’)d!% 23 =

13

Transit Form No.

Order No. & Date of Permission issued by Tahasildar ADDAGUDUR

1 Name of the Work
A Name & Address of the Consignee

3. Location of the Sand Area
a) Name of the Stream

b) Village

c) Mandal

Destination

Date & Time Of Issue
Vehicle No.

Quantity

Cubic Meters

QN o o

Signature of the Consignor/
Authorized Person

Conditions

: Executive Engineer Basavapuam

: Laxmi devi kalva

Orginal-White / Duplicate-Pink

Bbok No. 1

Kaleshwaram Project @Mmfuv Ee fexviey

Kﬁ\.‘«fi é\,v\)t‘; Your?) d /L t’

Bikkeru Vagu

: Laxmidevi kalva

Addagudur

+ Kaleshwaram Project,Baswapur Reservior, Yadadri Bhuvanagin Dist
v 2L ,i}él w2
: T2 05 UD 1349

I

‘Lcﬂm3

- -

AT qasture of the
AdJS3u{ng Autterity
Yadadrl Rhongiri (Dist.)

1. Overwriting in any form in the way bills makes it invalid
2. The driver shall carry the Original copy of the transit form and hand it over to consignee,

3. The Duplication copy of the Transit form and the book shall be returned to the concerned authority after the

book is exuausted.

—




Orginal-White / Duplicate-Pink

f’ GOVERNMENT OF TELANGANA
YADADRI BHUVANAGIRI DISTRICT
TRANSIT FORM FOR SAND

Pemkk No»n[ Cand| 200 -

> “ 14 BZ;UI{ No. 1

- Transit Form No.

Order No. & Date of Permission issued by Tahasildar ADDAGUDUR
1. Name of the Work : Kaleshwaram Project QMWGJPU" Q&.QLYVID/

=

2 Name & Address of the Consignee  : Executive Engineer Basavapuam

' Kaig(t\waram P’Y"D:lféél'

92 3. Location of the Sand Area : Laxmi devi kalva
; a) Name of the Stream . Bikkeru Vagu
::; | b) Village : : Laxmi devi kalva
in f ¢) Mandal | : Addagudur
'I::;" !’l 4. Destination : Kaleshwaram Project,Baswapur Reservior,Yadadri Bhuvanagin Dist
5 5 5. Date & Time Of Issue 1 246 [D( [9/07—7/
" | 6 VehicleNo. :Te 30 TH 2357
E 5 7. Quantity A
1 g Cubic Meters r Qum?
) N Ny
Signature 6f the Consignor/ Signature of the
Authorized Person 7f.s Lin QZA'utp‘o‘r{ty
Conditions : Vatine| Enonare (Biet

1. Overwriting in any form in the way bills makes it invalid
2. The driver shall carry the Original copy of the transit form and hand it over to consignee,

3. The Duplication copy of the Transit form and the book shall be returned to the concerned authority after the

book is exuausted.

oo sl <.
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Bdok No. 1
y Tahasildar ADDAGUDUR ,
Kaleshwaram Project @auswafqv Qe&cww‘f

Transit Form No.

Order No. & Date of Permission issued b

1. Name of the Work

& Name & Address of the Consignee

: Executive Engineer Basavapuam

Kaleilqwa*mm P'WJE ¢ l’

3. Location of the Sand Ayea : Laxmi devi kalva

a) Name of the Stream : Bikkeru Vagu }
b) Village ' ¢ Laxmi devi kalva {
| ¢) Mandal Addagudur \
4, Destination * Kaleshwaram Project,Baswapur Reservior Yadadn Bhuvanagi Dist.
5. Date & Time Of Issue p28{olrovr
6. Vehicle No. 18 30 T A5 99
7. Quantity 1y
8. Cubic Meters I om?

Signature of the Consignor/ ,.:‘"S}‘gnafufg_sf the |

Authorized Person )‘-.JsSu/{")y'Acfrh‘Sr'ir)rﬂ ¢ )
| Yadadrl Bhongiri (Jiskg
Conditions ;

1. Overwriting in any form in the way bills makes it invalid
2. The driver shall carry the Original copy of the transit form and hand it over to co

3. The Duplication copy of the Transit form and the book shall be returned to the co
book is exunusted,

nsignee,

Ocerned authority after the

pan S
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GOVERNMEN

YADADRI BHUVA

T

TRANSIT FO
DO o hrd o ~ |

Transit Form No. 1 3)

Order No. & Date of Permission issued by Tahasilda

1. Name of the Work

Name & Address of the Consignee

3. Location of the Sand Area
a) Name of the Stream

b) Village

¢) Mandal

Destination

Date & Time Of Issue
Vehicle No.
Quantity
Cubic Meters

\\\Qﬁ ]
. 6,
Slgna(t\urér the )ConSIgnor/

Authorized Person

Conditions :

OF TELAN

D
o)
d’f;gk No. ]

¢ Kaleshwaram Project [)

: Executive 5

GANA
NAGIRI DISTRICT
RM FOR §

r ADDAGUDUR

- Eadorepdly,. (L
ngineer Basavafgﬁam 64

. Laxmi devij kalva

: Bikkeru Vagu

¢ Laxmidevi kalva

Addagudur

* Kaleshwaram Project,Baswapur Reservior, Yadadr 8

/
7S
(
) o

L. Overwriting in any form in the way bills makes it invalid

—
!

07

5

Y
]

ol plgos |

lo 2 2

e
.
M

-

27 7 143

- Blanatucy of the

JI§suing Auth

WdUT]

2. The driver shall carry the Original copy of the transit form and hand it over to consignee,
. 14

o K shall be returned to the toncerned authority
T icati . i he Transit form and the boo \
3. I'ne Duplication copy of t b

Look is exuausted.

e, z
SRRR IR

Kty

: «{
A S AT

after the

N
D an wva Noae
navanagin Lt |

{
i

|
I

WL



A = B N

Al

AEEERIERTENENIR .. .

D

i . BT

Y

e et e,

E——
ettt o e A T

A —

3. The Duplication copy of the Transit form and the book

GOVERNMENT OF TELANGANA
YADADRI BHUVANAGIRI DISTRICT
TRANSIT FORM FOR SAND

pMAJ r~0o ~ , 3@5[7
Transit Form No. 17

= Bdok No. 1
Order No. & Date of Permission issued by Tahasildar ADDAGU

DUR
1. Name of the Work Kaleshwaram Project /2
2, Name & Address of the Consignee  : Executive Engineer BasavapJéﬁnL
3. Location of the Sand Area : Laxmi devi kalva
a) Name of the Stream Bikkeru Vagu /
" b) Village : Laxmidevi kalva :
:
¢) Mandal Addagudur \
; !
4. Destination : Kaleshwe?am Fjro}ect,Baswapur Reservicr, Yadadn Bhuvanagn Dist |
5. Date & Time Of Issue N (IS
6. Vehicle No. TS = 3
R TR |
7. Quantity SN ,
g. Cubic Meters Q"Q . E
~ oy . <l
S fgna(u/g of U;/;’Consrgn.or/ o §qua;u;e‘ of the
Authorized Person

a Issulng A”urhgu'ry
ROGuatUdur ! &

Conditions : |
L. Gverwriting in any forni in the way bills makes it invalid

2. Thedriver shall carry the Original copy of the transit form and hand it over to consignee,

Yadadrl Bhoayin (Dist.)

shall be returned to the concerned authority after the
book is exuausted,

|
|
|

TEN /I NSAMVMOIVLIEL IIEND IS e . .
e




Transit FormNo, 18

e —

a) Name of the Stream
b} Village

‘ Order No. & Date of Permijsg;

:

f 1. Name of the Work

; 2 Name & Address of the Consignee
i

(

,, 3. Location of the Sand Araa

(

¢) Mandal

B S

Destination

Date & Time OFf Issue

4.
5.
8. Vehicle No.
7. Quantity
8.

Cubic Meters -

! r\ ’:%1 , ‘
i Signatum% Consignor/

Authorized Person

itions : -
IC(z)nd riting in any form in the way bills makes it in
' . Overw

On issued by Tap,

! Laxmi devy;j kalva
: Bikkery Vagu

! Laxmi devi kalva

1

B
~'YINA-Whitg 4 Duplicate~.'

A NA
DISTRICT
FOR SAND
Faro 4 o ~ /‘}MG/J__ 1'
Bog\kﬂNo 1 r

asildar ADDAGUDUR
Kaleshwaram Project %04

CAJQ&A. P(Lojg_'

{

2

ﬂ,j

: Executive Engineer Basavapuam |
|

|

Addagudur

¢ Kaleshwaram Proj ct,BastiReserviocYadadri Bhuvaragn D 1

N oD L)
TS oy Ub 1559 |
(w7

Lo,y

5>/
o & e . |
nigsatadl o
o Para oelthe |
A ($3uingr ALttty
YagadioTess

i C ; ¢ nSl'gnte,

I book is exuausted.

— |
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GOVERNMENT OF Tk
YADADRI BHUVANAGE:I[:JIISJ%FE:S ANA
TRANSIT FORM FOR SAND
Peent o -y ) cand [wu‘

Transit Forfn N
0. 19 Bdok No. 1

-

Or 4 - ission i
der No. & Date of Permission issued by Tahasildar ADDAGUDUR
8 Na
me of the Work : Kaleshwaram Project @aAwafqy Regc‘rv{m
2. i ‘
Name & Address of the Consignee  : Executive Engineer Basavapuam

Kelethwayam pmj‘a}

3. Location of the Sand Area : Laxmi devi kalva
- a) Name of the Stream : Bikkeru Vagu |
b) Village : Laxmi devi kalva /
¢) Mandal : Addagudur t/
4. Destination : Kaleshwaram Project,Baswapur Reservior,Yadadn Bruvanagin 215:%-
5. Date & Time Of issue : 0) lo7 ‘ 2001 » \i
6. Vehicle No. : Tg 09 Uk 1229 |
7. Quantity sy
8. Cubic Meters P 2om>

f ¥ o™

' A\ ¥ ”}M/ X'_ ‘ ‘q_‘_:

Signatu Me Consignor/ ‘;S@ru:‘ms{_me

Authorized Person Ai\lssuing',di\}i‘r‘}yb"\‘n‘_:};; L)

sgv ‘!hﬂlﬂiﬂ‘ ghnoiny

Conditions :

1. Overwriting in any form

2. The driver shall carry th

3. The Duplication copy of the Transit form

book is exuausted.

in the way bills makes it invalid
¢ Orlginal copy of the transit form and hand it over to consignee,
and the book shall be returned to the concerned authority after the

I

L__—/

S - e



Orginal-White / D \1

uplicate-Piny |

? GOV \
UOELOETHANGAN |
> TRICT »
; TRANSIT FORM FOR SAND )
. 20 [Pevmit o - l[s,(nd()oLL. !
5 Transit Form No. Bk No. 1 ;
ZVE Order No. & Date of Permission issued by Tahasildar ADDAGUDUR '
,Tj 1. Name of the Work Kaleshwaram Project Bmuﬁuv Qci’tvv 107 L"
) 2. Name & Address of the Consignee  : Executive Engineer Basavapuam ;i
E kKales huwavam ij‘ut :
. 3. Location of the Sand Arza : Laxmi devi kalva |
; a) Name of the Stream : Bikkeru Vagu }
j b) Village : Laxmidevi kalva V
1 ) ¢) Mandal : Addagu‘dur N
L | 4. Destination © 1 Kaleshwaram Project,Baswapur Reservior,Yadad Bruvanagin Dist )
5. Date & Time Of Issue : O \ 0F l 22021 :
6 Vehicle Nﬁ. : :7T¢ OF Ule 2123 i
s 1L

AT N " T
e

7. Quantity
8

L
Cubic Meters . Qum

=1

A ~ £
‘ ; o
Signatu%nsignor/ _ Skgnaturepofthe

Issuing Authorjty,
AUthorized o AL?U”}‘) D - (Dint )
Vadad! Bhongirh (&%t

N Wl

B’ \

Conditions -

Pr—

i ces it invalid
' iting i rm in the way bills makes i . ' ,
I: Querust o ol e . he Original copy of the transit form and hand it over to consignee

e Dl oy l|' the Transit form and the book shall be returned to the concerned auth
‘ e

3. The Duplication copy o |

ority after the
1
book is exuausted. : i

el |
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neeTt g
On Issued by Tahasildar ADDAGUDUR
. Name of the ‘
Work + Kaleshwaram Project @MwavpuY K’JCYV’”
2. Name & Addres i i -
S of the Consignee : Executive Engineer Basavapuam |
K alethwavam PWJ(J "
3. Location of the Sang Arag : Laxmi devi kaiva
a) Name of the Stream Bikkery Vagy |
, |
b) Village : Laxmi deyj kalva ‘
} {
¢) Mandal Addaguduyr f
4, Destination Kaleshwaram Project Baswapur Reservior, Yadadri Bhuvanagin Digt :
5. Date & Time Of Issue 0”0"7’.7'07/2 ‘ :
]
5. Vehicle No. 118 20 Tqrgq [ "
7. Quantity Yy ‘
8. Cubic Meters D 2om? -
f'/“
[% /A )
Qo
Signature of the Consignor /s /“fﬁgfbﬂ’f"éaq‘#f{he ’,
Authorized Person A(m"/hgﬁdrnom%
Conditions :

L

L. Overwriting in any form in the way bills makes it invalid

2. The driver shall carry the Original co
3. The Duplication copy of the Transit fo
book is exuausted.

Py of the transit form and hand it over to consignee,

Yadadri Bhongiri (Dist.)

rm and the book shall be returned to the concerned authority after the

Eoedn: B H..F S o
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GOVERNMENT OF TELANGANA
YADADRI BHUVANAGIRI DISTRICT

TRANSIT, FORM FOR SAND
Do Aalp 0| oo, -

Transit Form No. 22 Bopk No. 1

Order No. & Date of Permission issued by Tahasildar ADDAGUDUR
1. Name of the Work

2, Name & Address of the Consignee  : Executive Engineer Basavapuam
i
! Uy 20
Kalesera Karm
% Location of the Sand Area : Laxmi devi kalva
a) Name of the Stream : Bikkeru Vagu
b) Village . Laxmidevi kalva
c) Mandal . :  Addagudur
4. Destination : Kaleshwaram Project,Baswapur Reservior,Yadacr Bhuvanzgn Ot
5. Date & Time Of Issue : || ?ch 99
€. Vehicle No. )
TS o500 Q264G
7. Quantity : \H T
8. Cubic Meters

oM

- e
i}‘\ -, ""“'

&
7

=<
Signature'of the Consignor/
Authorized Person

~PloAatuie of the
A dssuing Aythority
Conditions : - Yudadr! Bhengini {(Dist.)
1. Overwriting in any form in the way bills makes it invalid

2. The driver shall carry the Original copy of the transit form and hand it over to consignee,
3. The Duplicalion copy of the Transit form and the book shall be returned to the concerned authority after the

book is exuausted.

e PR IDpan. f A
Kaleshwaram Project & *2 e %L

L A - Y ]

-
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Orginal-White / Duplicate-Pink

GOVERNMENT OF TELANGANA
YADADRI BHUVANAGIRI DISTRICT
’ TRANSIT FOR77 FOR SAND
(

[':?ﬁym"' VO | Jeamd ~ Aol
Book No.

ate of Permission issued by Tahasildar ADDAGUDUR
! Name of the Work

Transit Form No. 23
Order No. & D

Kaleshwaram Project gesetnp Wﬁfﬂﬂi

2. Name & Address of the Consignee - Executive Engineer Basavapuam
hex (G Pl
3. Location of the Sand Ayeg : Laxmi devi kalva
a) Name of the Stream Bikkeru Vagu
b)Village : Laxmi devi kalva
-c) Mandal Addagudur
4. Destination . Kaleshwaram Project, Baswapur Reservior, Yadadn Bhuvanagin Or st_!
5. Date & Time Of Issue : \/ 0012
6. Vehicle No. C TS 30 T £95%
7. Quantity Poly T
8. Cubic Meters N Mj

. \nge (@w}/ | &

- i -

Signature of the Consignor/ /'*"qug.’?",’f.ufe\_oflmﬂ

Authorized Person [ssi}iﬁ? Authority

Aqdsguaat ooy,
Yadadel Bhongiri (Dist.)

Conditions :
I. Overwriting in any form in the way bills makes it invalid

2. The driver shall carry the Original copy of the transit form and hand it over to consignee,
3. The Duplication copy of the Transit form and the book shall pe
book is exuausted.

returned to the concerned authority after the

7
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GOVERNMENT OF TELANGANA
YADADRI BHUVANAGIRI DISTRICT
TRANSIT FORM FOR SAND
Fev“\/\\\& NO oy /g()»\(\ /QOQQ .
Book No. ]
Order No. & Date of Permission issued by Tahasildar ADDAGUDUR

. ’9(1
Transit Form No. ~

1. Name of the Work - . Kaleshwaram Project Ba&-w é)w ?!\ﬁ”]v e
2. Name & Address of the Consignee  : Executive Engineer Basa puam
ka)\e%wagm FYDJEL
3 Location of the Sand Area : Laxmi devi kalva !
a) Name of the Stream : Bikkeru Vagu /’ :
b) Village : Laxmi devi kalva t :
f
c) Mandal : Addagudur
Destination : Kaleshwaram Project, Baswapur Reservior,Yadadn Bruvanagn Dist | ) ‘
5. Date & Time Of Issue : [/7} (QDQQ [
: Vehicle No. : : 5 )¢ ‘
° TS 05 VE 349 |
7. Quantity : 577 |
: |
: 5 '
8. Cubic Meters O‘)]7 . | n'd
-~ ,'/ ;
o P,,A Ag e > i
P - <~ A =
Signature of the Consignor/ 8! “signature of the §
Authorized Person £ d dssuing Au:ho);ltyt ) ‘
Yadadr! Bhongin (Y19
Conditions : s ook it y
va -
1. Overwriting in any form in the way bills makes m“ o and hand It over to consignes, %
2. The driver shall carry the Original copy of the trans I 1
' Trans hall be returned to the concerned authority aftert !
3. The Duplication copy of the Iransit form and the book s (
' book is exuausted. ] \g
2
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GOVERNMENT OF TELANGANA
YADADRI BHUVANAGIRI DISTRICT

TRANSIT F ORJW FOR SAND
\

2 L

25 T no- 9692 _
Transit Form No. [P B36k No. ~ |
Order No. & Date of Permission issued by Tahasildar ADDAGUDUR
; Name of the Work Kaleshwaram Project Bayac?«w %5;7',{#/
2. Name & Address of the Consignee  : Executive Engineer Basavapuam | |
1 9
kaiahmm/a,w fvoT eCf ’ ||
3k Location of the Sand Asea . Laxmi devi kalva ;
a) Name of the Stream : Bikkeru Végu |
b) Village ¢ Laxmidevikalva ? "
c) Mandal ‘ . Addagudur \
4. Destination + Kaleshwaram Project Baswapur Reservior Yadadd 3ruy anagn Dst |
| 7
u g s :
5. Date & Time Of Issue 117/0201,2 ‘ l; |
. Vehicle No. : |
5 TSO50D |39 |
7. Quantity : [!-/ yE |
A bic Meters : . }
8. Cu 20 m3 5,
\{_":'x - ?;
Signature of the Consignor / ~ Signature of the :
Authorized Person lssuing Autnonfy L} P
tadndr)l SRhongint (wis l
' \;ud"\:‘bl.\ < b
Conditions : | R T |
, O riting in any form in the way bills makes it invali ‘ ‘ 4
; 1 :::;:::" :mu carry the Original copy of the transit form and hand it over to consignee,

3. The Duplication copy of the Transit form and the book shall be returned to the concerned authority after the
. The Du :

book is exuausted.

R S —

e e L
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GOVERNMENT OF
YADADRI BHUVANAGIRI D

TRANSI}‘ F ORVI FOR SAND

v 4V ‘lf ;
26 777 wo

Transit Form No.

Order No. & Date of Permission issued b

1. Name of the Work

o Name & Address of the Consignee

3. Location of the Sand Arca
a) Name of the Stream
b) Village
¢) Mandal
Destination
Date & Time Of Issue
Vehicle No.

Quantity

® N @ o oa

Cubic Meters

‘r\/(/\/\‘ )"Jb

Signature of the Consignor/
Authorized Person

Conditions : | o
1. Overwriting in any form in the way bills makes it invalid

i d hand it over to consignee,
i iginal copy of the transit form an |
A " t::h(e);fansit fo':}r'n and the book shall be returned to the concerned authority after the
L &
3. The Duplication copy

book is exuausted.

: Kaleshwaram Project Eo:',—w
: Executive Engineer Basavapuam

: Laxmi devi kalva

: Kaleshwaram Proj

Orginal-White / Dupticate-Pmk

EaL

ELANGANA
ISTRICT

Samd (e 3.
BdokNo. 1

y Tahasildar ADDAGUDUR

Y Leldpy

kﬂﬁ 2Ly ayorn PT@CCF '

¢ Bikkeru Vagu

¢ Laxmidevi kalva

Addagudur

ectBaswapur Reservior,Yadadr Bhuvanagi Dist
1] 023 -
1ol vl 52399
6 T
db 3

y
/
/

e

> - “ & : 'l J !.4
o §fqﬁan/ré‘ orthe 1,
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lssum%A uthlgir:ty‘» O15t.)
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GOVERNMENT OF TELANGANA
YADADRI BHUVANAGIRI DISTRICT

TRANSIT FORM FOR SAND
fj@ — / ,"(:1’)‘/“-

BQ(Q( No. 1

Order No. & Date of Permission issued by Tahasildar ADDAGUDUR
1. Name of the Work

/
A
- &OJ\J«@/
Transit Form No. - 2 s '

Kaleshwaram Project

2 Name & Address of the Consignee  : Executive Engineer Basavapuam
C__ | f
HED w s f €4 T i
3. Location of the Sand Asea : Laxmi devi kalva
a) Name of the Stream : Bikkeru Vagu
b) Village : Laxmidevi kalva
¢) Mandal : Addagudur
4. Destination | : Kaleshwaram Project,Baswapur Reservior,Yadadn Bhuvanagini Dist.
5. Date & Time Of Issue P 0L /g.;l 201 )
6. Vehicle No. Y o2 UC\ -;? ;Z;);)
& Quantity : 4
8. Cubic Meters :
LG,
2 ««;ch ’v e
Signature'of the Consignor / _Sighature ofthe
Authorized Person » A fRsuing A urhbwirig

Yadadri Ehongiri (Wigk)

o anm— -5

Conditions :

I. Overwriting in any form in the way bills makes it invalid

2. The driver shall carry the Original copy of the transit form and hand it over to consignee,

3. The Duplication copy of the Transit form and the book shall be returned to the concerned authority after the
book is exuausted.

;
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GOVERNMENT OF TELANGANA
YADADRI BHUVANAGIRI DISTRICT
TRANSIT FORM FOR SAND CA

/M/'/ o o~/ yOJ\

'\
} (5 ) O (‘
) J 7

| TransitFormNo. <O Book No=
,{ Order No. & Date of Permission issued by Tahasildar ADDAGUDUR
l
. B Name of the Work : Kaleshwaram Project /'302 OA \ﬁg_». E,y_?
‘7 : ; | -
Pz Name & Address of the Consignee  : Executive Engjneer Basavapuam
| /
| > 30 7 o
[ 3. Location of the Sand Asea : Laxmi devi kalva ;
i H
; a) Name of the Stream : Bikkeru Vagu f
;' b) Village ¢ Laxmidevi kalva i
¢)Mandal : Addagudur \
, 4. Destination : © I Kaleshwaram 7roject,8aswapur Reservior,Yadadri Bhuvanagin Dist.
z
- Date & Time Of Issue - ©2 109 {4494

6. Vehicle No. U8 To TR 33 68

p# Quantity : (C 7

8. Cubic Meters D W N 0w Y

. 1o Y= /
Y 0. o .
Signature of the Consignor/ : ,-»’}Sig_n«_?fu"r&e‘d} tha
Authorized Person ‘ *’"f&&u}h‘g' Nutharie
\;’f:’if"»i."\h."a Saongirt {\U“.:.f.‘.

Conditions : :

l. Overwriting in any form in the way bills makes it invalid

2. The driver shall carry the Original copy of the transit form and hand it over to consignee,

3. The Duplication copy of the Transit form and the book shall be returned to the concerned authority after the

Look is exuausted,
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GOVERNMEN T OF TELANGANA
YADADRI BHUVANAGIRI DISTRICT
TRANSIT F FORM FOR SAND

[767”"7/7Lr1/0/ Qam 0705209 . ,
Transit Form No. 3\) B'dc')k No.
Order No. & Date of Permission issued by Tahasildar ADDAGUDUR

Orginal-White / Duplicate-Pink

&

1. Name of the Work Kaleshwaram Project &%MP‘”T ﬂ&?{:‘%“/
2. Name & Address of the Consignee  : Executive Engineer Basavapuam
}< A/{ngax'rw F?’M ‘
3. Location of the Sand Arca : Laxmi devi kalva
a) Name of the Stream ¢ Bikkeru Vagu
b) Village : Laxmi devi kalva
c) Mandal : Addagudur
4 Destination + Kaleshwaram Project,Baswapur Reservior,Yadadri Bnuvanagiri Dist
5. Date & Time Of Issue X J - I LQOQC)D? .
8. Vehicle No. > T L 05 0L 8769
7 Quantity : 1 LT
8 Cubic Meten_rs : Qq ms3-
. / i
f'/fl Gt A
Signature of the Consignor/ Signature of gha
Authorized Person A Ulng 14 ur{lon'ﬂ

st
Conditions : Yadad,i Bhongiri (Pistd
1. Overwriting in any form in the way bills makes it invalid

2. The driver shall carry the Original copy of the transit form and hand it over to consignee,

3. The Duplication copy of the Transit form and the book shall be returned to the concerned authority after the

book is exuausted.

|

—~ PV T,

v



=\

- - oy - -

—A&2 ~

o v -

TRANSI

%30

Transit Form No.

Order No. & Date of Permission issued by Tahasildar ADDAGUDUR

1- Name of the Work
2. Name & Address of the Consignee
3. Location of the Sand Area

a) Name of the Stream
. b} Village |

c) Mandal

Destination

Date & Time Of Issue

Vehicle No.

Quantity

& N o o oo

Cubic Meters

—

Signature of the 'Conéfgnor/
Authorized Person.

Conditions :

I. Overwriting in any form in the way bills makes it invalid

2. The driver shall carry the Original copy of the transit for

3. The Duplication copy of the Transit form and the book sh
book is exuausted.

Py

GOVERNMENT OF TELANGANA
- YADADRI BHUVANAGIRI DISTRICT
FORM,FOR SAND

pe ymif we- ) | Comd /o’lojo?-

: Executive Engineer Basavapuam

Orginal-White / Duplicate-Pink

Bfdk No. ]

Kaleshwaram Project

. Laxmi devi kalva /

Bikkeru Vagu {
Laxmi devi kalva \

Addagudur

. Kaleshwaram Project,Baswapur Reservior,Yadadn Bnuvaragid Cist.

Q) 72022

T8 07 URLILE”
[6-T

o2l M=

P et —

ST
_~Signatyreof.the
P | S U SRR A N

Alssuing Ruthorpty,
(uist.)
3

<

Yadadr{ Bhoogin

m and hand it over to consignee,

all be returned to the concerned authority after the

|
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GOVERNMEN I OF TELANGANA
| YADADRI BHUVANAGIRI DISTRICT
TRANSIT FORM FOR SAND

F("y«rn;‘)' A)D-'/ﬂo&&/‘fay»i'

Transit Form No. -

- B No. ‘

31 wENe 1
Order No. & Date of Permission issued by Tahasildar ADDAGUDUR
1. Name of the Work

JTPPSpU————— 5

Kaleshwaram Project @gﬂ\i/a Lty A ;’ffﬁb,f
2. Name & Address of the Consignee  : Executive Engineer Basavapuam ?

kale$uayam /ngjac# |

E

3. Location of the Sand Area : Laxmi devi kalva }
% a) Name of the Stream . Bikkeru Vagu
( b) Village Laxmi devi kalva |
§ ¢) Mandal Addagudur i
| o !
e 4. Destination - : Kalesgﬁram ?( ocht Baswapur Reservior,Yadadn Bryvanagn Dist §
5 5. Date & Time Of issue : TE 05 UD ;23 (‘ q %
% 6. Vehicle No. : :
‘ r Quantity : /21 7 E
8. Cubic Meters F R0 M3 ‘
| .
'% R AT
E' Slgnature of the Consignor/ Sigﬁdrureofrhe

Authorized Person ' - lsuung Authon.) .
Conditions : Yadadil Bhongiri (u&‘ L)

’ Lo Overwriting in any form in the way bills makes it invalid

2, The driver shall carry the Original copy of the transit form and hand it over to consignee,

3. The Duplication copy of the Transit form and the book shall be returned to the concerned authority after the
book is exuausted.
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GOVERNMENT OF TELANGANA
YADADRI BHUVANAGIRI DISTRICT

P ] v—-.r-—-—-'—v-—v-vvvv—‘

TRANSIT FORM FOR SAND
/t',n,\.na o~ /Yarll
Transit Form No. 3 Eopk No. 1
Order No. & Date of Permission issued by Tahasildar ADDAGUDUR
1. Name of the Work : Kaleshwaram Project BQ,L Lo, Q%r
p Name & Address of the Consignee  : Executive Engineer Basavapuam |-
L"Q)*—;Fzzﬁlij‘

3. Location of the Sand Arza : Laxmi devi kalva ;

a) Name of the Stream : Bikkeru Vagd ,’

b) Village : Laxmidevi kalva |

c) Mandal | A ¢ Addagudur
4, Destination * Kaleshwaram Broject,Baswapur Reservior,Yadadr Shuvanagin C:.st.l’cl
5. Date & Time Of Issue : 2 71} /7-01,,2 i
: Vehicle No. RAe Uc( A,/zf 5

Quantity Py L, -

g. Cubic Meters
1O 1l
P :_‘_:« pw: (‘/Q- . ' . }w{"ﬂ’ )
Signature of the Consignor/ §ignature qf the
Authorized Parson ; Is"s‘tﬁh’g‘A‘t;t‘Iin.miz‘y
‘ \(:;A‘A‘ig“t..'ijx.-n\““rhf
Conditions : : Vadadel Bhongici (Dist)

1. Overwriting in any form in the way bills makes it invalid

2. The driver shall carry the Original copy of the transit form and hand it over to consignee,

3. The Duplication copy of the Transit form and the book shall be returned to the concerned authority after the
book is exuausted.
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GOVERNMENT OF TELANGANA
YADADRI BHUVANAGIRI DISTRICT
TRANSIT FORM FOR SAND

[)})\Aoj o — /JOQ.AA

Transit Form No. 33 Bk No. ]

Order No. & Date of Permission issued by Tahasildar ADDAGUDUR
A Name of the Work

2 Name & Address of the Consignee  : Executive Engineer Basavapuam
KQ‘L'& wollun Pﬁ@ e
3. Location of 'fhe Sand Avea : Laxmi devi kalva
a) Name of the Streém ! Bikkeru Vagu
b) Village Laxmi devi kalva
c) Mandal » Addagudur
4. Destination * Kaleshwaram Project, Baswapur Reservior,Yadadn Bhuvanagir Dist
5. Date & Time Of Issue ool [(Hne1n
6. Vehicle No. 7S o9 uC 3 297
7. Quantity [aF -
8. Cubic Meters Ly, 3
. e D
' /,r) / o ;

WP aaled
Signature qf the éonsi@nor/

P ngﬁg{u_(b»M the
Authorized Person

plssying Autharin) "
L H |'T)-. .|;"- _)‘“ -
Conditions : Y#ﬁ:drl Q“‘O“‘J"‘ ({ 3
1. Overwriting in any form in the way bills makes it jnvalid
2. The driver shall carry the Original copy of the transit form and hand it over to consignee,
3. The Duplication copy of the Transit form and the book shall be returned to the concer
book is exuausted.

ned authority after the

Kaleshwaram Project ’ZMMFV Eg_,_j ;g;h
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G()\’FRN&\H?NT ()l TELANGANA |
YADADRI BHUVANAGIRI DISTRICT |
TRANSIT FORM FOR SAND |

{W(\\N--L“ LIQ e ' /?O“’[L
Transit Form No. 34}

Book No.
Order No. & Date of Permission issued by Tahasildar ADDAGUDUR |
1. Name of the Work Kaleshwaram Project o, = P Fu
2. Name & Address of the Consignee  : Executive Engmeer Basavapuam
\\gﬁo ’\UJ N ( &L't;. S B
3. Location of the Sand Area

: Laxmi devi kaiva
a} Name of the Stream

S

/

: Bikkeru Vagu #
b) Village | 1 Laxmi devi kalva t\
) Mandal Addagudur “‘;
4. Destination - Kaleshwaram Project Baswapur Reservior,Yadadn Shuvanagin Dist ‘,
5. Date & Time Of Issue ™/ o) ;101 \ i
6. Vehicle No. P TS 30 T 7088 '*
7. Quantity { Wy |
3. Cubic Meters "0 L3 3:

7

/”'( I\ 7 !
S:gnatu‘f'ﬁfﬂh’o Consignor/

SIQYYJ\fUré qf Um
Authorized Person Adtssoihy Al ‘mu(h wte)

Y ““at\n';» ST
Conditions :

1. Overwritiog in soy form in the way bills makes it invalid

1. The driver shall carry the Original copy of the transit form and hand it over to consignes,
3. The Duplication copy of the Transit form and the book shall be returned to the concerned authority after the
book is exuausted.




